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Regional Office
MADHYA PRADESH POLLUTION CONTROL BOARD

HIG-4, HOUSING BOARD COLONY KATNI

|

Phone 07622-404427 E-mail id- romppcbkatni@rediffmail.com
No. RO/PCB/KATNI/2020 Date...oooovvevviiannnnnns
To,

The Hon’ble Chair Person

Hon’ble National Green Tribunal Principal Bench

New Delhi

Sub:- Hon’ble National Green Tribunal Principal Bench New Delhi passed order date
22.09.2019.
Ref. :- Order passed in O.A. No.-743/2019.

With reference to above cited Subject the inspection report of M/s G.N. Minerals
(Arif Ahmad) Bhanpura Distt.- Katni in concern to compliance of above said passed
order is here by enclosed for kind perusal please.

H.K Tiwari
Regional Officer
No. 935 RO/PCB/KATNI/2020 KATNI Date..QY.02.20%9..

Copy to:- Member Secretary, M.P. Pollution Control Board Bhopal for information
Please.

H.K Tiwari
Regional Officer
M.P.Pollution Control Board Katni
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Regional Office
MADHYA PRADESH POLLUTION CONTROL BOARD

HIG-4, HOUSING BOARD COLONY KATNI
Phone 07622-404427 E-mail id- romppebkatni@rediffmail.com

No. % 38Y RO/PCB/KATNI2020 Date...} F.J-6)-]- 2020

0,
\/T The Member Secretary
H.O.M.P.P.C.B. Bhopal (M.P.)

Sub:- The Passed order of Principal bench of Hon’ble NGT New Delhi No.743/2019
vide dt. 22.09.2019.

Ref. (i))H.O.M.P.P.C.B. vide letter No.1334 dt. 05.11 2019.
(ii)The order issued by collector katni vide letter No.688 dt.25.1.2019.

With reference to the above cited subject the concerning unit M/s G.N. Minerals
(Arif Ahmad) Bhanpura katni has been inspected by S.D.M. katni & R.O.M.P.P.C.B.
Kkatni as to find out the factual & action taken report in reference to (ii) the order issued

by Hon’ble collector katni.

So the LR. is being forwarded with all necessary enclosure for n.a. & perusal

please. -
Enclostizes:- (1) LR. duly signed by S.D.M. Katni & R.O.M.P.P.C.B. katni.
(ii) The Ambient Air monitoring report of the unit on dt. 16.01.2020.
(iii) The letter of District Education Officer katni , Deputy Director
(Agriculture ) katni & Chief Medical Officer katni regarding issues

mentioned in passed order for affecting education of School children,

affect on vegetation & health of in habitants surroundings to the
concerning unit M/s G.N. Minerals Bhanpura katni (M.P.)
(iv) The photographs of the unit & its surrounding

4. Regional Officer

No. RO/PCB/KATNI/2020 e
Copy to:- The Collector katni for information & L.R. forwarded to comply the order issued by letter
No.688 dt.25.11.2019. /
H.K Tiwari

Regional Officer
M.P.Pollution Control Board Katni




Inspection Report

M/s G.N. Minerals Village-Bhanpura No.-2,Tehsil -Mudwara ,Distt.- Katni (M.P.)
Date of Inspection -16.01.2020

M/s G.N. Minerals and M/s K.M.H.S.C. Minerals located & in operation at Village —
Bhanpura No.-2 ,Distt — Katni (M.P.). The unit have N.O.C. of Gram Panchayat, DIC
registration, Registry of land. Land diversion & the permission from other Govt. Deptts.
The unit has valid Air consent of the Board. The Product & Production Capacity of the
plant is as follows:-

(i) Grinding & Pulverization of Lime Stone & Dolomite - 25000 MTPA.
(ii) Minerals Grinding — 36000 MTPA.

The school is located at a distance of 500 ft.(app.) The noise pollution find out in
prescribed limit (Photographs are attached). The unit authority has their own land about 32
acres around the plant (The photographs of nearby land are enclosed). The Village
Bhanpura No.2 is near about 800 mtr. From the plant in East direction. The results are
exceeded in Ambient Air quality monitoring conducted on dt.16.01 2020 in one direction &
within prescribed limit in other direction while the noise pollution find out within
prescribed limits. The plantation is there on Govt. land at the south direction of the plant
‘No one trees has seen in destroyed condition (Photographs are attached). The plant is being
covered with steel sheets except few part . The wall of iron sheet of height 10 to 12 feet is
constructed toward road side. (Photographs are attached). There are 2 unit namely. The
plant z@hinery covered with steel sheets .The iron sheet wall/shed of 10 to 12 feet has
been constiucted towards road side . There are 39 water nozzles are installed for water
spraying to fugitive emissions. )

Conclusion: - The unit was found in operation at the inspection time and the unit has all
necessary permissions of Gram Panchayat, DIC registration, Diversion of land and valid
" Air consent/renewal of MPPCB . To Control dust pollution the unit is covered with steel
- sheets and a boundary wall of iron sheet (10 to 12 feet ht.) is constructed around the
plant.32 water spray nozzles are installed to spray water to control fugitive emission
‘The unit is grinding lime stone & Dolomite . The dust is observed in same uncovered
part of machineries shed. The Ambient Air Quality monitoring report of dt. 16/01/2020
the limit exceeds to permissible limit in East direction while in other direction these are
within limit. ROMPPCB katni has issued a letter vide no.558 dt.05/ 10/2019 regarding
repairing of uncovered & damaged part of sheets and other compliances .The unit
Authority is agreed to made the necessary arrangements regarding control of Air
Pollution.

D
: LY

Balveer Raman HK lxw{

SDM Regional Officer
Murwara Katni M.P.Pollution Control Board Katni




REGIONAL OFFICE

M.P. POLLUTION CONTROL BOARD

HIG-04, Housing Board Colony, Jhinjari Katni (M.P.)

1. Name of Location

[ e

M/s G.N .Minerals, Village —-Bhanpura, Tehsil- Mudwara, Dist.- Katni 483501

4  Monitored By

2. Date of Monitoring 16-01-2020
3. Date of Analysis 16-01-2020
Lab Staff Katni

STACK EMISSION MONITORING REPORT

Loaction Monitoring Result Prescribed Standard
S. No. (Name of Stack) Parameter (mg/ Nm®) (mg/ Nm®)
- - - - 30
4 30
: = - - - - =
& 30
AMBIENT AIR QUALITY MONITORING (AAQM) RESULTS
P ‘ PARAMETER
Locations PM,, SO, NOx
O et 7,‘E(ug/ m’) (ng/ m’) (ng/ m’)
M/s G.N .Minérals , Village —Bhanpura, Tehsil- Mudwara, Dist.- | 153.2 ’ ’ 6.8 9.1
Katni (Near Electric Sub- Station East Side)
‘ M/s G.N .Minerals , Village ~Bhanpura, Tehsil- Mudwara, Dist.- 93.8 52 7.5
Katni (Near Office Building West Side)
L _
] Prescibed Emission Standard (24 Hrs. Basis) 100 80 80

- | Parameter as per MPPCB Standard
' rlndicate that the values exceed permissible limit

i
L

Ct;emist

cmM

Regional Officer
M.P. Pollution Control Board, Katni
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